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the Customs Department as on January 31, 
1979; and 

(b)   the steps being taken  by  Government 
for the disposal of these goods? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI SATISH 
AGARWAL): (a) The total value of 
confiscated goods ripe for disposal, lying in 
Customs godowns as on 31-12-1978, was Rs. 
7.52 crores. Information regarding the value 
of such goods as on 31st 

January, 1979 is not readily available. 

(b) The decision of Government on, the    
manner of disposal ol different 
categories of goods which have already been 
communicated to the field formations, is 
indicatd in the statement. Instructions have 
also been issued to all the Collectors of 
Customs for ensuring expeditious disposal of 
all goodg ripe for disposal, in the manner 
prescribed. 

  

 


